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truck chassis from Telcos for which 
they demanded about Rs. 8,000  per 
chassis more than the price paid to 
them in X957. As the pnce demand
ed was considered unreasonable, the 
proposal for the purchase of  the 
trucks from Telcos was dropped.

(c)  According to Telcos, the increase 
in price asked for by them was due 
to increase in cost  of  chassis  in 
Germany and of indigenously manu
factured parts and also because of loss 
suffered by them and some  other 
factors in the previous contract.

Shri S. M. Banerjee: May I know 
whether it is a fact  that  TELCO 
agreed to reduce the price at a time 
when an agreement was reached bet
ween the Arm of MAN and the ordn. 
ance factories about the manufacture 
of trucks in the ordnance factories?

The  Minister  of  Defence  (Shri 
Krishna Menon):  That position does 
not arise.  In the negotiations TE1XX) 
•greed to reduce the price by some
where about, subject to  correction, 
Rs. 600 or Rs. 800—not anything ap
preciable.  If any  observation  has 
been made or the figures mentioned 
after the arrangements  have  been 
made, that has nothing to do with that 
transaction and the Ministry hat had 
no offers.

Shri S. M. Banerjee: May I know 
whether the trucks were also supplied 
by Hindustan Motors and  Premier 
Automobiles to the Defence Ministry, 
and if so, whether it is a fact  that 
these prices were 50 per cent, higher 
than those to buyers other than the 
Defence Ministry?

Skfl Krishna Menon:  Government 
is quite willing to give the informa
tion if the hon. Member puts down 
a separate question.

Shri S. ML Banerjee: Now that we 
have decided to  manufacture  the 
trades, may I know what will be the 
cost per truck manufactured  in the 
ordnance factories, whether it will be 
lets than TELCO?

Shri Krbhna Menon: That also doe* 
not arise from the question,—that is 
if he wants accurate figures, but it 
will be far less than what  TELCO 
asked for.

Shri T. B. Vtttal Bao: Do the Gov
ernment consider the price of Rs. 31,000 
paid in 1957 to be a fair price or an 
abnormal price?

Shri Krishna Menon:  Government 
must have considered it a fair price, 
that is presumably why they paid It
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An Hon. Member:  In English also.

Shri Datar: The Committee has sub
mitted its report.  The recommenda
tions made in the report are under 
consideration.
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Shri Datar: At this stage it is not 
proper to disclose what the recom
mendations are.  Government  are 
considering them.  After Grovernment
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have takert a decision, the  question 
that the bon. Member hu raised will 
be duly considered.*
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Shri Deter: This report was receiv
ed in the last month, and within one 
month move Government will come to 
a decision.
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Shri Datar: Government are anxious 
to take decisions and implement them 
as early as possible.

Shri Run Krtehan Gupta: May  I
know whether it is a fact that these 
jhuggies and jhopnes are being  re* 
moved?

Shri Datar: In some cases they are 
being- demolished, but the number of 
such demolitions is not very  large 
Only those which appear to have been 
very recently constructed  are being 
demolished.
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Shri Datar: All these jhuggtes and 
jhopnes arise all of a sudden  They 
aura only of a temporary character.

«T®  : # IT? 3TPHF -̂ TT f

ft? yT aft

f  fW s*pit wr ifanrm

TOT WPPn ?

Shrf Datar: That question will have 
to be considered—whether there are 
any equities at all in their favour.
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Shri Datar: Government propose to 
have a survey of this.
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Shri Datar: Government would con
sider the whole question when  de
cisions are taken.
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Shri Datar: All these questions will 
have to be considered.
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Will the Minister of Heme AHatre 
be pleased to state:

(a) whether any person from West 
Bengal has refused to  accept  the 
award of “Padma Bhushan**; and

(b) if so, what is his name and th» 
reasons therefor?

The Minister of State In the Minis, 
try of Home Affairs  (Shri Datar):
(a) Yes.




